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{b) and (c). Interception of illegal mi-
grants along the internationalborder inthese
States has States has shown some in-
crease during tho last few months. Socio-
economic andpolitical conditions as alsothe
porous nature of the border are the main
reasons responsible for the influx of
Bangladeshi nationals into India.

(d) and (e). The measures taken to
prevent infiltration and to detect the illegal
entrants, include strengthening of the sur-
veillance of the border, construction of roads
along the border and fencing in sensitive
stretches, setting up of units of Police force
in affected States adjoining Bangladesh
border for detecting illegal migrants, advish*
ing the State Governments and Union Ter-
ritory Administrations to enforce provicions
of the Foreigners Act, 1946 andto launch a
special drive to detect and deport illegal
migrants.

(f) and (g). Border Security Force is
already deployed on Indo-Bangladesh bor-
der for checking infiltration.

[English]
Subsidy on Agricultural Inputs

*233. DR. LAXMINARAYAN
PANDEYA:

DR. AK. PATEL:

‘Willthe Minister of AGRICULTUREL be
rpleased 1o state:

(a) whetherthe Government have con-

ducted any study to assess the actual ben-
efitto the farmers from the subsidy given by
the Government on various agricultural in-

puts;
(b) if 80, the outcome thereof; and

(c)the steps taken to ensure maximum
benefits reaching the farmers?

THE MINISTER OF AGRICULTURE
(DR. BALARAM JAKHARY): (a) to (c). No,
Sir. No studies have been conducted to
assess the actual benefit to the farmers
from the subsidy given. There are a number
of studigs in respect of certain programmes
which have a subsidy component. The short-
comings pointed out in these studies are
circulated 1o the State Governments etc.
and efforts aro made to improve the effi-
ciency of these programmes.

Cashew Cultivation

*234. SHRIP.C. THOMAS:
SHRI K. MURALEEDHARAN:

Willthe Minister of AGRICULTUREL be
pleased to state:

(a) whether the Government propose
to set up a Cashew Development Board for
development of cashew cultivatior.;

(b) if so. the details thereof;

(c) the steps taken 1o provida remu-
nerativo price 1) cashew growers;



